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Order_dated 11.3.2002 

Applicant, a Central School Teacher, 
having 

/faced transfer from Baiasore to Meghahatuburu 

has filed this Original Application raising a 

grievance against the impugned order of transfer. 

In this case a counter has been filed. 

Having heard the Advocate for the apllcant 

and 3hri AshOk Mohanty, learned senior counsel 

foi: the Kendriya Vidyalaya Sangathan1 this O.A. 

is disposed of with a direction that the case of 

the applicant, who has already jdined the new 

place of post ing, be considered for a suitable 
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post ing of her 6hzabaspf after completion of 

two years at the present station, keeping in 

view the transfer guidelines/policy of the 

Sangathan. 

Hand over copies of order to both sides. 
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